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It should have a minmum WOI'kload of 5 
hours. The loss should be within limit of Rs. 
2400 per annum (Rs. 4800 per annum in 
case at hilly and tribal areas). 

All the extra departmental post offices 
are required to be reviewed on three-year 
basis in order to see whether the minimum 
revenue is forthcoming and whether the loss 
is within the permissible limit. The loss should 
be within the limit of Rs. 2400 per annum and 
As. 4800 per annum in the case of hillyl 
backwardltribal areas. The continuance of 
the office is subjed to the results of the 
triennial reviews. 

Airport Facilities of Places of Pilgrim-
age 

4061. SHRt P.M. SAYEED: Will the 
Minislarof CMLAVIATIONAND TOURISM 
be pleased to state: 

(a) the number of religious cities having 
a airport facilities for pilgrims, State-wise; 

(b) whether there is any proposal for the 
construction of airport at Ajmer; 

r.:} ii so, me details therect; ii"~ 

(d) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRJ MADHA VRAOSCJN-
DIA): (a) Theairportfacilltiesare notcr.ated 
for pilgrims only. 

(b) No, Sir. 

(c) Does not arise. 

(d) Presently the constraint of resources, 
fleet availability and Plan of operation of 
scheduled airlines, commercial viability of 
operation etc. do not permit the construction 

of an airport at Ajmer. 

IT ranslationJ 

Telephone Advisory Committee In Uttar 
Pradesh 

4062. SHRI RAJINDERA KUMAR 
SHARMA: Will the Minister of COMMUNI-
CATIONS be pleased to state: 

(a) the varIOus distrids in Uttar Pradesh 
in which telephone advisory committees have 
n01 been constituted; and 

(b) by when the said committees are 
likely to be constituted for these districts? 

THE DEPUTY MINISTER IN THE 
MINISTRY DF COMMUNICATIONS (SHRI 
P.V. RANGAYVA NAIDU): (a) Telecom 
Advisory Committees tor aU eligible Telecom 
Districts and Telecom Cirde in Uttar Pradesh 
were formed in March, 1991 but they are not 
operational now. 

(b) The Telecom. Advisory Committees 
are I.nder review and are likely to be formed 
shortly. Till now three Telecom. Advisory 
Committees, namely Allahabad, Meerut and 
Uttar Praoesh have been reconstituted. 

(English] 

DIversion of Surplus Water of river 
Bramhmaputra 

4063. SHRI J. CHOKKA RAD: 
SHRI SRIBALLAV PANI-

GRAHl: 
SHRI BASU DEB ACHARIA: 
SHRI JITENORA NATH OAS: 
SHRI NITISH KUMAR: 
SHRI R. SURENDER REDDY: 
SHAI GUAUDAS KAMAT: 
SHAI SUSHIL CHANDRA 

VERMA: 
Will the Minister of WATER RE-

SOURCES be pleased to state: 
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(a) whether the Government propose to 
divert the surplus water of river Brahmaputra 
to other regions in the country; 

(b) if so, the States to which the water is 
to be diverted; 

(c) the percentage 01 water received 
from the river being utilised at present 
alongwith the percentage of unutilised water 
which flows into the sea; 

, (d) whether the Government have pre-
pared any sdlerne so far to make the full 
utilisation of the surplus water of the river; 

(e) if so, the details thereof; and 

<f} the estrmated cost involved therein? 

THE M!NISTER Of WATER RE-
SOURCES (SHRI VIDYACHARAN 
SHUKLA): (a) 10 (I). A National Perspective 

.. for Water Resources !)evt>iopment prepared 
by the Gov9tnntent. among other links, 
envisages inter-linkages between Brah-
maputra-Ganga-Mahanadi for the purpose 
of t: ansferring ""ate.s from surplus basins to 
the doficrt baS;ql;. Considering that only a 
very small fraction of Brahmaputra water 
(less than 2 per cent) IS utilised and the rest 
nows into the sea, th6 National Water Devel-
opme .. ! Ag'A1C'j has confined the studies to 
the asseSSfT'e,..,r of water availability in Brah-
maputra and its tribut?ries. namely. Manas 
and Sankosh 10 determino the quantum of 
surplus water available kor transferring and 
topcsheet £ixamination of links and reser-
voirs. Sepa'at€ly, IT has carried out prelimi-
nary feas,biirty stuc,e::. lv' If,ter·linking Ma-
hanadi..(':.odavari and Knshna under the 
Penmsular C<_'mpontlnt. in tho absence of . 
detailed project reports, aspects like bene-
fits to d!lf&roo' rogions. outlays required. 
completion schedule and cost involved 
cannot be quantified. 

Tourism Potential In Arunachal 
Pradesh and North Eastern Region 

4064. SHRILAETA UMBREY:WiII the 
Ministerof CIVIL AVIATION AND TOURISM 
be pleased to state: 

(a) whether there is tremendous tour-
ism potential in Arunachal Pradesh and the 
other North Eastern States; 

(b) if so, the details of the steps taken for 
its promotion; 

(c) whether any Ad is required to be 
amended for allowing foreign tourists in the 
region; and 

(d) if so, the details thereof and the time 
by which the Act is likely to be amended? 

THE MINISTER OF CIVIL AVIATION 
AND TOURISM (SHRI MADHVRAO SCIN-
DIA): (a) Yes, Sir. 

(b) The promotion of tourism in any 
specific State is primarily the responsibility 
of the State Government. However. the 
Central Government provide assistance by 
way of publicity and financial support to 
specific schemes subject to availability of 
funds, 

(c) and (d). Foreigners are not allowed 
to visit some parts of North Eastern States 
without special permission under the For-
eigners (Restricted Areas) Order. 1963 and 
Foreigners (Protected Areas) Order, 1958. 
This restriction is reviewed from time to time 
and suitable relaxations are made to in-
crease the flow of foreign tourists to the 
region. 

Postal Facilities In Tamil Nadu 

4065. SHRI P.G. NARAYANAN: Will 
the Minister of COMMUNICATIONS be 
pleased to state: 


